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Smuggling of Opium to Pakistan
786. SHRI G. Y. KRISHNAN:
SHRI CHHITUBHAI GAMIT:

Will the Minister of FINANCE
be pleased to state:

(a) whether large scale smuggling
of opium into Pakistan hag been from
the Western border of Rajasthan;

(b) whether the operation hag been
so well perfected that only the parties
involved in the illesal trade could
decipher the coded markeiing on the
goods;

(¢) whether any such type of case
hag been detecteq by our Customs Au-
thorities;

(d) if so, the details thereof; and

(e) the steps taken by Govern-
ment in this regard?

THE MINISTER OF STATE IN
THE MINISTRY  OF FINANCE
(SHRI SAWAI SINGH SISODIA):
(a) Reports receiveqd by Government
do not indicate any large scale
smuggling of opium into Pakistan
acrosg the Western border of Rajas-
than,
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(b) to (d). As seen from the re-
cord of seizureg made during the last
filve years, no cases of attempied
smuggling of opium iniop Pakistan
across the Western border of Rajas-
than have come to the notice of the
Customs authorities.

(e) The Customs authoritieg in the
region have been alerted to maintain
strict vigi] to thwart any attempts at
smuggling across the Indo-Pakistap
border.

Vacant pests of Directors and Chief
Executives in State-ownegd
Uadertakings

787. SHRI ARJUN SETHI: Will the
Minijster of FINANCE be pleased to
state:

(a) whether nearly 100 posts of
Directors and Chief Executiveg of
State-owned Undertakings are lying
vacant for the last two years; and

(b) if so, the details of such un-
dertakings and the gpecific reasons
thereot?

THE MINISTTR OF STATE IN
THE MINISTRY OF FINANCE
(SHRI SAWAI SINGH SISODIA):
{a) and (b). It will not be correct to
state that nearly 100 posts of Direc-
tars and Chief Executives of Central
Government Enterprises have been
lying vacant for the last two years.
No post of Chief Executive has been
lying vacant for two years. Only
three posts of Directors have been
lying vacant for two years due to
varioyg reasons indicated below:

(i) Director (Technical): Rural
Electrification Corpn.

The earlier selection made for this
appointment could not be implement-

ed and a fresh selection hag to be
made.

(ii) Director (Technical): Bharat
Farth Moverg Ltd.:

The previous Selection Committee
could not complete its work due to
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the sudden demise of the CMD who
was the Chairman of the Committee.
The constitution of a fresh Selection
Committee hag to wait till a new
CMD of the company jis appointed.

(iii) Director (Finance), Rail
India Technical & Economic
Services:

The Selection Committee constitut-
ed by the previoug Public Enterprises
Selection Board could not finalise the
selection. A new Selection Commit-
tee hag to Dbe reconstituted. The
Committee hasg since made jtg recom-
mendations which have been for-
warded to the Administrative Minis-
try.

Erport of Ferro-Crome and through
Paradip Port

788. SHRI ARJUN SETHI: Will
the Minister of STEEL, AND MINES
be pleased to state:

(a) the tonnage of Ferro-Crome
exported through Paradip Port
during the last three years from both
private and Government owned
mincs;

(b) what is the break uwp of the
various mineg of Orisgg with particu-
lar reference to BAULA| Mines of
Keonjhar distriet;

(¢) what js the total foreign ex-
change earneq in terms of rupees
during these years; and

(d) whether there has beep dec-
rease in export due to lesg haulage of
oreg ¥from the Mines (BAULA) of
Keonjhar district to the port and the
reaction of Government thereto?

THE MINISTER OF COMMERCE
AND STEEI, AND MINES (SHRT
PRANAB MUKHERJEE): (a) and
(c). The export of ferro chrome is
canalised through Steel Authority of
India Limited. The quantities export-
ed angd the foreign exchange earned in





